FORM G
INVITATION FOR EXPRESSION OF INTEREST

(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process

for Corporate Persons) Regulations,2016

RELEVANT PARTICULARS

Name of the corporate debtor along

with PAN/ CIN/ LLP No.

SHREE VARDHMAN BUILDPROP
PRIVATE LIMITED

CIN No. U70200DL2010PTC199363

Registered Office: 301, Third Floor,
Address of the registered office Indraprakash Building 21, Barakhamba
Road, New Delhi - 110001
URL of website https://svbpl.ibc2016.net/
Project Site- Sector 67, Badshahpur,

Details of place where majority of fixed
assets are located

Gurugram, Haryana 122102

Installed
services

capacity of main products/

The Company is engaged in the development
of real estate through the construction of
residential and commercial property in the
Delhi/ NCR region. SVBPL, a part of the
‘Shree Vardhman group’, is currently
involved in the execution of a residential cum
commercial project ‘Mantra’. The turnover as

per the F.Y. ended 2021 is Rs. 9.29 Crores.

Quantity and value of main products/
services sold in last financial year

Revenue of the Corporate Debtor for the
Financial Year ended 31% March, 2021 was
Rs. 9.29 Crores.

Number of employees/ workmen

16




Further details including last available

financial statements (with schedules) of

May be obtained by sending an email to

8. two years, lists of creditors, relevant dates svbpcirp@gmail.com
for subsequent events of the process are
available at:
May be obtained by sending an email to
9. Eligibility for resolution applicants under | svbpcirp@gmail.com
section 25(2)(h) of the Code is available at:
URL: https://svbpl.ibc2016.net/
10. | Last date for receipt of expression of | 27-07-2024
interest
11. | Date of issue of provisional list of | 06-08-2024
prospective resolution applicants
12. | Last date for submission of objections to 11-08-2024
provisional list
13. | Date of issue of final list of prospective 21-08-2024
resolution applicants
14. | Date of issue of information memorandum, | 2¢_08-2024
evaluation matrix and request for resolution
plans to prospective resolution applicants.
15. o . 25-09-2024
Last date for submission of resolution plans
16. svbpcirp@gmail.com

Process email id to submit Expression of
Interest




Disclaimer:

The Resolution Professional is in the process of filing application for consolidation of
CIR Process of the Corporate Debtor with its Wholly-Owned Subsidiary Company i.e.
M/s DSS Infrastructure Private Limited.

Therefore, the invitation for Expression of Interest under this Form-G is subject to any
directions or order by Hon’ble NCLT in the application that is being filed and may have
to be revised including the timelines.

Date: 13.07.2024
Place: New Delhi

\(po“’//
o

IPE, M/s Ducturus Resolution Professionals Pvt Ltd

(IPE Regn No. IBBI/IPE/2017-18/0026)

Through its Director- Mr. Jalesh Kumar Grover

Appointed as Resolution Professional

Reg. No. IBBI/IPA-001/1P-P00200/2017-18/10390

In the matter of M/s Shree Vardhman Buildprop Private Limited.
Email Regd. with IBBI — jk.grover27@gmail.com

Email For Correspondence - svbpcirp@gmail.com

Mobile. +91-7719402001, +91-9216001808




FORM G

INVITATION FOR EXPRESSION OF INTEREST

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along
with PAN/ CIN/ LLP No.

SHREE VARDHMAN BUILDPROP
PRIVATE LIMITED
CIN No. U70200DL2010PTC199363

Address of the registered office

Registered Office: 301, Third Floor,
Indraprakash Building 21, Barakhamba
Road, New Delhi - 110001

URL of website

https://svbpl.ibc2016.net/

4. | Details of place where majority of fixed

assets are located

Project Site- Sector 67, Badshahpur,
Gurugram, Haryana 122102

Installed capacity of main products/ services

The Company is engaged in the
development of real estate through the
construction of residential and
commercial property in the Delhi/ NCR
region. SVBPL, a part of the ‘Shree
Vardhman group’, is currently involved in
the execution of a residential cum
commercial project ‘Mantra’. The
turnover as per the F.Y. ended 2021 is
Rs.9.29 Crores.

Quantity and value of main products/
services sold in last financial year

Revenue of the Corporate Debtor for the
Financial Year ended 31st March, 2021
was Rs. 9.29 Crores.

Number of employees/ workmen

16

Further details including last available
financial statements (with schedules) of two
years, lists of creditors are available at URL:

May be obtained by sending an email to
svbpcirp@gmail.com

| Eligibility for resolution applicants under

section 25(2)(h) of the Code is available
at URL:

May be obtained by sending an email to
svbpcirp@gmail.com
URL: https://svbpl.ibc2016.net/

10.

Last date for receipt of expression of interest

27.07.2024

11.| Date of issue of provisional list of

prospective resolution applicants 06.08.2024
12.| Last date for submission of objections

to provisional list 11.08.2024
13.| Last date of issue of final list of

prospective resolution applicants 21.08.2024
14.|Date of issue of information memorandum,

evaluation matrix & request for resolution |26.08.2024

plans to prospective resolution applicants
15. |Last date for submission of Resolution Plans | 25.09.2024

16.

Process email id to submit Expression
of Interest

svbpcirp@gmail.com

Disclaimer:

The Resolution Professional is in the process of filing application for consolidation

of CIR Process of the Corporate Debtor with its Wholly-Owned Subsidiary Company
i.e. M/s DSS Infrastructure Private Limited.

Therefore, the invitation for Expression of Interest under this Form-G is subject to

any directions or order by Hon’ble NCLT in the application that is being filed and may
have to be revised including the timelines.

Sd/-

IPE, M/s Ducturus Resolution Professionals Pvt Ltd

(IPE Regn No. IBBI/IPE/2017-18/0026)

Through its Director- Mr. Jalesh Kumar Grover

Appointed as Resolution Professional

Reg. No. IBBI/IPA-001/IP-P00200/2017-18/10390

In the matter of M/s Shree Vardhman Buildprop Private Limited.

Email Regd. with IBBI- jk.grover27@gmail.com

Email For Correspondence- svbpcirp@gmail.com

Mobile. +91-7719402001, +91-9216001808

Date : 13.07.2024
Place: New Delhi
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